3.

Kotwal, Advisor (F&EA), Telecom Reguiatory Authority of India, Mahanagar
Doorsanchar Bhawan, Jawahar Lal Nehru Mdru “New Delhi = 110 002, (Fax: +
23236

counte

Dethi, the 306" December, 2015: Telecom Regulatory Authority of In
cleased 3 Cons Ia!m Pace* on ‘D!r rential Pr%c? for Data Services’ on

On reguest of the stakeholders, the last date for receipt of written comments/

views has been extended up to 07.01.2016 and counter comments, if any, upto
14.01.2016. It has also been decided that no reguest for any further extension of time
submission of comments/ counter comments shall be entertained.
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The comments may be sent prefera oy in the electronic form to Ms. Vinod

-d‘»fésor"eai(l::l aov.in. or advie 1@5*;“&3 gov.in. Commen

650) on the e-mail 2 2
er comments received will be posted on the TRAI's website www.trai.gov.in..




